99 Written Answers

+[THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) : (a) Some

heavy vehicles have been ordered on a:

German firm, but not through M /s Maruti.

(b) Does not arise as no pugghase has
been made through M/s Maruti.]
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T[COMPENSATION TO THE FARMERS OUSTED
FROM LANDS BY THE NEwW OKHLA INDUS-
TRIAL DEVELOPMENT AUTHORITY

246, SHRT NAGESHWAR  PRASAD
SHAHI : Will the Minister of INDUSTRY
be pleased to state :

(a) what is the amount of compensation
due to the farmers, whose land has been
acquired for setting up the New Okhla
Industrial Development Authority of Uttar
Pradesh; and

(b) what is the amount already paid to
those farmers ?]
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FfTHE MINISTER OF INDUSTRY
(SHRI BRIJ LAL VERMA) : (a) On the
basis of information received from U.P.
Government, of various awards finalised in
respect of 1818.166 acres, the amount of
compensation due to the farmers whose
land has been acquired for New Okhla
Industrial Development Authority works
out to Rs. 3.83 crores. The compensation
due on the remaining land (3205.065
acres) acquired can be determined only
after finalisation of the awards.

{(b) The amount already paid to the
farmers by Collectors, Bulandshaher/
Ghaziabad works out to Rs. 2.51 croresl.

PURCHASE OF RoAp ROLLERS FROM M/s.
MARUTI LTD.

247. SHR1 NAGESHWAR PRASAD
SHAHI : Will the Minister of INDUSTRY
be pleased to state :

(a) whether it is a fact that the New
Okhla Industrial Development Authority of
Uttar Pradesh purchased eleven road
rollers from M/s. Maruti I1td. in viola-
tion of the usual procedure of inviting ten-
ders;

(b) if so, what is the cost of these road
rollers; and

(¢) whether Government propose to
take any action against the officer found
responsible for the irregular deal ?

7[ 1 English translation.



